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SHRI P. C. MITRA (Bihar): May [ | STATEMENT BY MINISTER Re AN

know. Sir, whether the hon, Minister
has taken any step to see that such
misleading reports are not published?
From the reply of the hon. Minister
it appears that the true picture is
revealed only when the question was
put in Parliament. May I know, Sir,
why the Government did not contra-
dict this news through all the language
newspapers before this news appear-
«d.

Vel

‘SHRI K. K. SHAH: As I mentioned
earlier, we asked them to publish the
correction which has since appeared
also. You can understand that. What
more do you expect me to do? I
have got to make further efforts to
develop goo@will- That is all I can do.

SHRI NIREN GHOSH (West Ben-
gal): May 1 know, Sir, how many
UNCTAD delegates and journalists
wisited South India?

P

SHRI K. K. SHAH: Fourteen.

SHRI NIREN GHOSH: And how
wmany have travelled in North India?

SHRI K. K. SHAH: Bo far as dele-
gates are concerned, many delegates
have gone. So far as journalists are
concerned, I have mentioned 14 jour-
nalists visited South India. We ex-
rected 5, 6 or 10 to go because there
~re four Zones. But for going to
‘Madras there were as many as 14 and
we had to make extra arrangements.

SHRI NIREN GHOSH: How many
visited Bengal? - o

SHRI K. K. SHAH: I have not
got that figure. But the total is either
50 or 60, The fact is that 14 have
gone to one Zone alone,

i

MR. CHAIRMAN: I am allowing
the Railway Minister to make a
statement on a railway accident.

‘suspected to have sustained

INCIDENT IN WHICH SOME PER-
SONS WERE RUN OVER AT
LUCKEESERAI STATION '

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
ROHANLAL CHATURVEDI): Sir, it
is with profound regret that I rise to
make a statement on an unfortunate
incident in which some persons were
run over by train No. 12 Down Delhi-
Howrah Express at Luckeeserai Station
at about 22.12 hours last night i.e.
14-2-1968,

Due to Magh Poornima, pilgrims
had gathered at various points along
the Ganga to take bath. The Eastern
Railway had arranged to run the fol-
lowing Mela specials for the benefit of

the pilgrims:

(1) From Danapur to Dildarnagar,
(2) From Patna to Jahanabad.

(3) From Barauni to Semaria.

(4) From Danapur to Arrah.

(5) From Kiul to Sheikhpura.

While the Mela special from Kiul
to Sheikhpura station was coming to
Luckeeserai where it reached at 22-14
hours, a lot of people from the down
side rushed across the down main
line to reach the Mela special coming
on the up line. Meanwhile No. 12
down Delhi-Howrah  Express ran
through Luckeeserai at 22-12 hours.
In this process 29 persons were run
over by the Delhi-Howrah Express
of whom 13 persons died on the spot
and 3 died subsequently in the Luckee-
serai block hospital. Another 13 per-
sons were injured of whom 4 _are
serious
injuries. Eight injured persons have
been taken to the Railway Hospital
by the Kiul Medical Relief van and
5 persons have been admitted in the
Luckeeserai block hospital.

The Minister of State for Railways
accompanied by Member (Engineer-
ing) and Director (Safety and Coach-
ing), Railway Board, has flown in the

gite of the aecident.
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Ex-gratia payment is being arranged
to the next of kin of those who died
end to the injured persons.
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SHRI NIREN GHOSH (West Ben-
gal): Sir, first of all the hon. Minister
has not answered properly my colle-
ague’s question. There is dearth of
trains and no special arrangements
are made. What is there to enquire
into? .2 could have answered that
question, but he has diot done so, On
these occasions like sangams and
| melas, more trains  should be run.
Secondly, my own question is whether
the Railway Ministry would make it
a practice that whenever a  serious
railway accident takes place, a shake-
up takes place in the Railway Board
and the General Manager of the Rail-
l ways concerned is punished. I have
found that these officials are arrogant
and conceited for example, the Gene-
ral Manager of the Eastern Railway.
Even if an M.P. wants to meet him
with two officials, he does not care to
meet him. He stands on formality
and says “No employee can come.”
Such arrogant and conceited fellows:
what do they care for human life? So
you must 'make it a practice that a
than this at this moment I am not in
Board itself and the General Manager

| concerned is penalised whenever a
| serious accident takes place.... Ty
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SHRI MULKA GOVINDA REDDY
{Mysore): And the Railway Minister
should resign.

SHRI NIREN GHOSH: And the
Railway Minister should resign. How
many accidents take place in season
and out of season?

SHRI ROHANLAIL. CHATURVEDI;
‘Sir, may I first take up the first part
of the question? The bathing function
‘in the Ganges is not at Luckeeserai
itself. There are Specials running
near about to cater to the pilgrims
to go to the Ganges and come back.
Here at this particular station the
pilegrims collected and they just tried
to catch that Mela Special. So more
than this at this moment I am not in
a position fo say. As for the second
part of the question the Divisional
Superintendent of Eastern Railway,
according to my information, has visi-
ted this spot already. And about the
other points raised, we will naturally
examine them and see that the hon.
‘Member has no cause for complaint.
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SHRI B. K. GAIKWAD (Mahara-
shtra): May I know whether the hon.
Minister is aware that similar acci-
«dents had taken place a year or two
back wherein hundreds of persons
were killed? In spite of that experi-
ence, why has the Government not
taken care to see that no passengers
are allowed to go across the railway
lines and thus get killed? A mere
visit fo the place by senior officers
will not solve the problem. Hereafter
the Government should take neces-
sary precautions to see that whenever
there are such melas, police protec-
tion is given and a senior officer is
on the spot to see that no persons go
across the railway llnes and get killed
like this.

SHRT ROHANLAL CHATURVEDI:
We shall take serfous note of the sug-
gestion made by the hon. Member
and action will be taken as soon as
the report comes.

SHRI A. P. CHATTERJEE (West
Bengal): May I point out to the hon.
Minister that such incidents as have
been already stated by several hon.
Members are not uncommon? Some
time ago as the Railway Ministry very
well knows, on a similar occasion of
mela a train ploughed through crowds
which had gathered on the railway
lines and killed several people.
Similar incidents have happened at
the time of mela in Bihar. Now it
will not do any good to the persons
who are killed or to their bereaved
relatives just to say that the Railway
Ministry regrets it or is sorry for it
or merely to read a statement with
such adjectives or epithets like
“tragic® “sorry” and all that. Will
the hon. Minister assure the House
that in order that such incidents may
not happen, the Railway Ministry and
the Railway Board will ask a Class I
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Officer to be present at or near the
station where such melas and fairs
take place? The hon. Minister
may be aware that such Class I
Officers generally like to stay indoors
in their air-conditioned compartments
and the officials generally do not do
anything except to sign papers. Now
will he look into it and see that on
the occasion of such ‘melas and fairs,
they come out of their cloistered office
rooms and go to the station or near
about the station where such things
take place? Lef a Class I Officer take
direct charge of the traffic there so
that such tragic incidents—I am bor-
rowing the word from the hon. Minis-
ter—may not recur.

SHRI ROHANLAL CHATURVEDI:
Sir, we will certainly look into the
suggestion made by the hon. Member.
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SHRI DALPAT SINGH (Rajasthan):
May I know from the hon. Minister
whether on such occasions special
arrangements to  check the rush of
passengers and regulate it are made
or not and also whether on this oc-
rasion there wag any special grrange-
ment made to regulate the passenger
traffic?

SHRI ROHANLAL CHATURVEDI:
Sir, special arrangements are made
Lut there is something which is called
immediate action. The train comes
and immediately the passengers begin
to run. Now we do not absolve our-
selves of the respbnsibility that  we
should anticipate that also but in any
rase, as I have already submitied. I
am not in a position to say anything at
Jresent,

ot wgE T (fage) @ ol
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f&z frm qeg & ot wy s f &2
qg WIHET 7 Tedt F7 & 7 FiF qA
e g fF o of gwo fide FiwE
qaqT 2 & Wk AUEF §AY @a g
T 7% gz miea o fagy & 7
Sl % fa@ @ www w7 Ao

whether M.P. is wrong or your officer
is wrong. ‘
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SHR] AWADHESHWAR PRASAD
SINHA (Bihar): Sir, this accident is
a very shocking one. It has taken
the lives of many people and many
people are in the heospital and some
may remain crippled all their life. This
accident, 1 think c¢ould have  been
prevented if a large number of police
personnel were there to keep  the
people off the track and if other offi-
cers were there to see that things go
well, As Mr. Chordia hag said, if there
had been an adequate number of
trains, there would have heen no
gathering at all and people  would
have moved. ...

SHRI G. MURAHARI: Sir, can &
Member speak from a seat other than
his own?

'

MR. CHAIRMAN:
it. Yes, you are right.
ception.,

I forgot about
It is an  ex-

SHRI AWADHESHWAR PRASAD
SINHA: So, Sir, I think this matter 1s
very unusual, very extraordinary and
very serious for words to express our
grief, Now on behalf of the entire
House our sorrow, our grief and our
condolences go to those whose famili-
es have suffered, whose people have
suffered, whose people have died and
who are in hospital. In such a serious
matter the House must express its
indignation and grief and call upon the
Government to take adequate steps not
only for the present but also for the
future. so that we may have no occa-
sions to hear any more about suchk
accidents.



